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Sh. Anil Kumar, PCS for the Mediator. Sh. Vaibhav Kaushik. Advocate for

the petitioner is present.

Ld. Mediator, who was appointed by this Court, informed that the process of
settlement between the parties is going on. Ld. Mediator has submitted that he was
appointed by order dated 07.12.2017, but his remuneration was not fixed. Ld.

Mediator is directed to submit the claim/bill, then only the order will be passed.

List the matter on 5" April 2018.
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Dated:28.02.2018 V.P. SINGH,
MEMBER (JUDICIAL)

Tvped by:
Kavya Prakash Srivastava
{Stenographer)



